GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 3883
TO BE ANSWERED ON 06.04.2023

Registered e-waste processing and recycling units in the country
3883. DR. SANTANU SEN:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) the number of registered e-waste processing and recycling units in the country,
sincelast three years, State-wise and year-wise;

(b) the total quantity of waste generated and the percentage of electronic e-wastedisposed
of through these regulated waste processing units, State-wise; and

(c) the details of the funds allocated for the manufacturing and maintenance of the units,
inlast three years, year-wise?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI ASHWINI KUMAR CHOUBEY)

(a) & (b) As per the Central Pollution Control Board (CPCB), there are total 567 numbers of
e-waste recycler/dismantlers located in 22 States/UTs having a cumulative annual capacity of
17,22,624.27 tonnes per annum. The e-waste generation from twenty-one (21) types of
notified electrical and electronic equipment in the financial year (FY) 2021-22 was estimated
as 16,01,155.36 tonnes.The quantity of e-waste collected and processed during FY 2021-22
i1s 5,27,131.57 tonnes. The details of authorized dismantlers/recyclers States/UTs wiseare
given at Annexure — I and details of e-waste collected and processed during FY 2021-22
States/UTs wiseis given at Annexure II.

(c¢) Under the E-Waste (Management) Rules, there is no provision for allocation of funds for
maintenance of these recycling and dismantling units.
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Annexure-I

States/UTs wise details of authorized dismantler/recycler

S. No. States/UTs Number of Authorised
dismantler/ recycler
1. Andhra Pradesh 10
2. Assam 01
3. Chhattisgarh 02
4. Delhi 06
5. Gujarat 40
6. Goa 02
7. Haryana 42
8. Himachal Pradesh 02
9. Jammu & Kashmir 03
10. Jharkhand 02
11. Karnataka 72
12. Kerala 01
13. Maharashtra 140
14. Madhya Pradesh 03
15. Orissa 07
16. Punjab 08
17. Rajasthan 27
18. Tamil Nadu 42
19. Telangana 23
20. Uttar Pradesh 121
21. Uttarakhand 08
22. West Bengal 05
Total 567




Annexure-I1

States/UTs wise details of e-waste collected and processed during FY 2021-22

S.No. | Name of the State E-Waste collected and processed
(in tonnes)
1. | Andhra Pradesh 2021.19
2. | Assam 67.00
3. | Andaman &Nicobar Island 0.78
4. | Bihar 41.07
5. | Chhattisgarh 4167.90
6. | Chandigarh 67.92
7. | Delhi 2130.79
8. | Dadra and Nagar Haveli &Daman Diu 12.34
9. | Gujarat 30569.32
10. | Haryana 245015.82
11. | Himachal Pradesh 373.20
12. | Jammu & Kashmir 561.61
13. | Jharkhand 366.71
14. | Karnataka 39150.63
15. | Kerala 1249.61
16. | Madhya Pradesh 553.59
17. | Maharashtra 18559.30
18. | Mizoram 14.85
19. | Odisha 477.54
20. | Punjab 28375.27
21. | Puducherry 31.77
22. | Rajasthan 27998.77
23. | Sikkim 8.47
24. | Tamil Nadu 31143.21
25. | Telangana 42297.68
26. | Tripura 13.67
27. | Uttarakhand 51541.12
28. | West Bengal 320.44
Total 5,27,131.57




